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1  ITA 660/2018 

 VODAFONE MOBILE SERVICES LTD.  .....Appellant 
Through: Mr. Sachit Jolly, Sr. Adv. with 

Ms. Soumya Singh, Ms. Disha 
Jham and Mr. Abhyudaya 
Shankar Bajpai, Advs. 

    versus 
 

 DEPUTY COMMISSIONER OF INCOME 
TAX              .....Respondent 

Through: Mr. Indruj Singh Rai, SSC with 
Mr. Sanjeev Menon, Mr. Rahul 
Singh, JSCs with Mr. Anmol 
Jagg, Mr. Gaurav Kumar and 
Ms. Varsha Sharma, Advs. 
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